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NOTICE
The undermentioned issue of the Orissa Gazette Extraordinary was published during the week ending : 

I Wednesday, the 26th April 1944 :—

Issued byDate of publicationSI. No. •Subject

I
.. j The notifications of the 1 All dealers are called upon to exhibit the niaxi- 

Government of India mum selling price list of controlled commodities
j republished by the at a prominent place in the shop either in

■Department of Supply and English or in local language of the district. 
Transport of the Provin-

j cial Government. _____ _______ _________________________________________

15 | 22nd April 1944

Copies of the Gazette Extraordinary mentioned above will be supplied on indent to the Superintendent, 
Orissa Government Press, Cuttack. Indents should be submitted so as to reach the Superintendent, Government, 
Press, Cuttack, within ten days of the date of issue of the Gazette.

Subscribers to particular parts can obtain copies of the above Gazette Extraordinary on payment at. the 
rate of Re. 0-1-0 for every 16 pages or a fraction thereof and postage according to weight.

;.

i
fS. H. KHAN 

Publisher, Orissa Gazette
I
I
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PART I
v.

Appointments, Postings, Transfers, Powers, Leave and other Personal Noticesi

f HOME DEPARTMENT
NOTIFICATIONS 

The. 20th April 1944
No. 1893-A.—Mr. J. Bowstead, c.i.e., m.c., j.c;.s., 

Chief Secretary to the Government, of Orissa, is granted 
leave on average pay for six months under Fundamental 
Rules 77 and 81, with effect from the date on which he 
may ho relieved, of his duties.

The 241 h April 1944
No. 1952-A.—Mr. 1. H. Macdonald, lcUs''-, officiating 

Magistrate and Collector. Balasoie. is appointed to act as 
Magistrate and Collector and Agent to the Provincial 
Government in the district of Ganjnm.

The 241 h April 1944
No. 1953-A.—Mr. R. S. Ojha, i.e.s., Publicity Officer 

and Deputy Secretary in Government

.

Home (Publicity) 
Department, is appointed to act as Magistrate and Collector 
in the district of Balasore.The 20th April 1944

No. 1894-A.—The services of Mr. J. Bowstead, c.i.is.. 
M.c;., i.e.s., are replaced at the disposal of the Government 
of Bihar, with effect from the date of his proceeding on
leave.

The '44th April 194-4 *
No. 1954-A.—Mr. U. s.

i

Swann, i.e.s.. Provincial 
Recruiting Officer and Additional F 
Government. Home (Recruiting Section) Department and 
Circle Officer, Small Savings Scheme, is appointed to act 
;.s Publicity Officer to Government in addition to his 
(jut ies.

He is also appointed to act as Deputy Secretary to 
Government jn the Home (Publicity) Department.

Bv order of the Governor ✓
R. A. K, WILLIAMS

( hie I Seen I ant to Govennu- hi 
The 2)Ih April 1911 

No. 1961-A.—Mr. R. A. K.

[

C nder- Secretary to

.
The 20th April 1914

No. 1S96"A.—Mr. R. A. F. Williams, i.e.s., Additional 
Secretary to Government in the Home and Finance Depart­
ments, is appointed to be Chief Secretary to the Government 

, oi Orissa.

own

By order of the Governor 
V. R \.MANATHAN 

Deputy Secretary lo Govern iiieiil 
The 2llh April 1944

No. 1951-A.__The services of Mr. S. M. llasan, i.o.s.,
officiatin'.! Magistrate and Collector and Agent, to the Pro­
vincial Go\eminent in the district of Ganjnm, are replaced 

• it tlie disposal of the Government of Madras, wiih effect 
Uom tlie date on which lie is relieved of his present duties.

Williams, i.e.s.. Chief
Secretaiu 'to the Government of Orissa, is appointed
Provincial Press Adviser to Government, in addition to his------ -
own duties.

as

By order of the Goveruoi 
' V. RAMAXATHAN 

Deputy Secretary lo Govern men!
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HEALTHAND INSPECTORGENERAL.
NOTIFICATION 

The 21 f<l April 1944 
\n 3416—The following Civil Assistant Suvge0]ls ! 
i to have passed the examination held on the * 
plot foil Of their Post-graduate training at the Prince- 
Wales Medical College, Patna, m 1.944: —

(1) Dr. P. V. -lagannth Buo, m.b., b.s.—1st 1 ost-gra^

Jjilalncldin Ahmed, ■ m.b.—2nd Post-gVaau,(

B, T. HICKS, Major, i.m.s. 
Director of Health and Iuspector-Gen 

of Prisons, Orissa ^

The 201 h April 1941
hau°-b}®8?fcMh the ^disposal*' o/'tlVe Government of 
Orissa by the Goventmein ot Bihar, is appointed to be 
Superintendent of Police. Kora put.

Tlu 201 h April 1944 .
No. 1883-P.—tin being relieved ot his duties as oaeia_- 

ine Supetintei'deut of Police, Koraput, Mr 
fisher, u-.. reverts to his substantive rank o Assistant 
Superintendent of Police and is attached to the office ot 
tl„i Inspector-General of Police. Orissa for training as 

aired under rule 077(r) ol the Orissa Police Manual.
Bv order ot the Governor 

' J. BOWSTEAD 
Chief Secretary to Government

rwhose services

Cfh;;

training.
['2) l)r. 

training.'A. |

til:

FINANCE DEPARTMENT 
NOTIFICATION 

The 26th April 1944 
$0. 2884-F.—Sri Damodar Das,

Assistant . Finance Department of the Orissa Secretariat, is 
appointed to act as Assistant Secretary to the Govern­
ment of Orissa in the Finance Department, with effect from

on leave of Rai

OFFICE OF THE REVENUE COMMISSIONER
[Inspector-General of Registration ]

* NOTIFICATION
The 24th April 944

No. 576—XXIX-4/44-Regn.—Sri Jagan Mohan Mahapat* 
officiating Sub-Registrar, .Debidole (Cuttack), is grant, 
earned leave for twelve days from the 10th April 1944 ai 
unearned leave on medical certificate on half average p5 
for eighteen days from the 22nd April 1944 to the 9th Ms 
1944.°

!HeadM.A. B.L.,

the 10th April 1944, during the absence 
Bahadur Nish amain Mali anti.

Bv order of the Governor 
V. RAMANATHAN 

Deputy Secretary to Government S. L. MARWOOD
Inspector-General of Registration. OrkDEVELOPMENT DEPARTMENT

NOTIFICATION 
The 22nd April 1944 OFFICE OF THE JOINT PUB LSG SERVICE COIV1IVPSSIC 

FOR BIHAR, THE CENTRAL PROVINCES 
AND BERAR, AND ORISSA

NOTIFICATION
The 21st April 1944

1949-P.S.C.—Mr. Upon dr a Das, b.a. (Hons. 
Dip.-in-Ed., Head Assistant of the Office of the Joint Pub] 
Service Commission, was appointed to act as the Secrets 

Secretary to Government T0 tjje Commission, with effect from the afternoon of t
25th March 1944 to the afternoon of the 10th April 1944.

No. I452-D.—Mr. S. V. Ayyar. officiating Executive 
Public Works Department (Retired), is appointedengineer.

for .•: period of thirteen months, with effect from the 1st 
February 1944. as Special Officer in charge of the temporavy 
F merge nay Irrigation Division. No.Bv order of the Governor 

P. C, DAS

EDUCATION DEPARTMENT
NOTIFICATIONS

The 2-1 Hi April 1944
J 222-E.—Sri Ramchandra Rajaguru. who was 

temporary Demonstrator in Physics in

N. J. ROUGHTON 
Chairman

Joint Public Service CommissiNo
:ij>pt fr-ifeO
t in* Ravi ushaw College ar Cuttack in the junior branch of 
e!!•*.< LI of the Orissa Educational Service in notification 
No. 2<sG->H-F.. dated ihe lsth December 1943 was allowed 
to continue in the post till the Gist March 1944.

Bv order of the Governor

a*.
DEPARTMENT OF SUPPLY AND TRANSPORT

NOTIFICATION 
The 19th April 1944

No. 7625-S.T.—Sri Radhanath Dwivedi, 
appointed as part-time Statistical Adviser to the Govei 
iiient of Orissa in the Supply and Transport Department 
notification No. 8900-S.T., dated the 31st October .1943, 
to continue in that post until further orders.

By order of the Govern 
C. S. JHA

Secretary to Govenwien

who w
s. das

Secretary to Government
'The 26th April 1944

No. 1233-E.—Sri A joy Chandra Bir, who was appointed 
temporary Demonstrator in Physics in the Ravenshaw 

Polk-go at Cut tack in the junior branch of class II of the 
OrD a Educational Service in notification No. 28652-E.. 
dated the ISth December 1943, is allowed to continue in 
his appointment until further orders.

as a

.eTyW'ify I,'.' %nnAPsA™
./The 14th April 1944

'^9* 7-A. The Hon hie the Chief Justice is pleased 
appoint Sri Brushna Chandra Nanda, Munsif of JajF1 
under orders of transfer to Cuttack as an Additional Muns 
to, be_ Assistant Registrar of the Circuit Court at Cuttack- 
addition to ms own duties as Additional Munsif, with eft 
trom the date on which he takes 
ot that office.

S. DAS
Secretary to Government

COMMERCE AND LABOUR 
DEPARTMENT 
NOTIFICATION 

The p:,ih April 1941 
N.J. 1 797-Com.—In exercise of the

4
/ \* powers conferred bv 

?'l the Industrial Statistics Act, 194*2 (XIX of 
1 ■ A'2). i li<- Gov-mnr of Orissa is pleased to appoint* the 

< bit! In - pec i or of Factories, Orissa,
Siaiistic- \mhoriiy for the 
-.11 -ai*; under »he said Act.

- c’ion 1

over charge of the dut;to be the ex officio 
purposes of the collection of By order of the Hon'ble the Chief -Tusti 

A- SALISBURY 
Registrar

The 14th April 1944

By order of the Governor
•L E. MAHER

Secretary to Governmca1
■'

I . ffirn • 8:f--Sr brushna Chandra Xmida. Munsif;!
thf judgeship Of Cuttaek-Sambalpur. under o4 

o * -° iM the judgeship as an .ft
slctio,, £Stod,wi,h P°we,,s under sLtion 19. f
1 tig— , 1,7 Yw b ?el,ga1, A8m a"d Assam Civil Courts *; 
N;,L N ni !‘s«d- to try under the ordinary proce*1

ii .7 tT rA 4Jm v:lhlb "rising" within
1 ,Cg .'His of the Cuttack Mmisiti.

■- ts aLo vested with the powers of a Judge of a & 
"'C ;hC of S!,its cogidzrihle by ?■
", 7, buP t(? the '''due of fi«. 250 within 'be local ^ 
°f fbe Cuttack Munsifi.

IRFFNATE CIVH, SERVICE 
OFFICE OF THE REVENUE .COMMISSIONER

-d)l IF [. A f ION 
The 24th April if/ j.].

***. 1062 - IV-138 44-FL—Sri Saehimlra Kumar Rav 
Knb-Ucptity Collector and Sub-Deputy Magistrate 'fc 
aramed named leave for thirty-one days, with effect from the 
jr,t.h Ma.v 1944. under rules 6 and 9 of ,h,. or;s.;a 
H tiles. 19.19.

(if

s- F MARWOOD
Reitnne Commissioner. Orissa
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No. 9-A-Sri , mCuttack in the judgeship of t of '
Assistant Registrar of the Circuit Coutt af CutW^ Td

assn ks? **• -*■*?*
He w also vested with the powers of a Judge of a Court 

0f Small Causes for the trial of suits cognizable by such

iK{ “fi,,™”',0“ *«*• a«

ELECTION OF UNION BOARD MEMBERS
NOTIFICATION

The 17th April 1944
No. 4355-G.—It is hereby notified in accordance with 

the provision of rule 41 of the Union Board Election Rules, 
published under Government notification No. 506-L.S.-G., 
dated the 19th February 1941, that Sri Mangalu Padhan 
has been duly elected to be a member of the Bargarh 
Union Board in respect of Ward No. XIV in the by-election 
of the said Bo$rd in place of Sri Palao Bhoi since removed 
from his membership by the District Board, Sambalpur, 
under section 163(l)(d) of the Sambalpur Local Self-Govern­
ment Act, 1939.

ure

By order of the Fligh Court 
A. SALISBURY 

jRegistrar
M. AZFAR

Deputy Commissioner, Sambalpur

Printed and Published by S. H. Khan, Superintendent,Govt. Press, 0- G. 4-360—28-4-1944Cuttack *.
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